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Dr. L. M. Singhvi: Is it proposed
to commission the existing units in
this country to produce alloy and
special steel for our defence needs in
any large measure?

Shri Raghuramaiah: Our existing
metal and steel factory, Ishapore, is
itself being expanded. There is a
scheme to expand that so that part
of the necessary capacity can be
arranged there also.

Shri Rameshwar Tantia: May I
know whether at the present time it
is necessary to establish such alloy
and special steel plant instead of
raising more armaments for our
defence?

Shri Raghuramaiah: All the steel
will be required for our own defence
purposes. It is true that the Plan-
ning Commission, when they allotted
this extra 50,000 tons to this, have
also taken the civil requirements into
account. But now, Sir, I presume that
the Planning Commission and the
Defence Ministry will have to sit
together and decide what other addi-
tional capacity, if any, has to be pro-
vided. But I can assure you that all
that we are now putting into this is
for defence.

Shri Shivananjappa: There was a
proposal to manufacture special steel
and alloy at the Mysore Iron and Steel
Works, Bhadravati. I want to know
the progress made in that direction?

Mr. Speaker: That is a different
thing altogether.

Shri Ram Ratan Gupta: In view of
the urgency of the situation, will the
hon. Minister be pleased to inform
the House how long he expects it will
take to finalise the scheme and put
the plant into actual working?

Shri Raghuramaiah: I have already
stated that we are calling for tenders
very soon. The previous assumption
was that it would take three to four
years for the plant to go into pro-
duction. We shall do everything to
expedite it as quickly as possible in
view of the emergency.
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Shri D. C. Sharma: From the state-
ment I find that these air violations
have occurred in places which are
very near our border—Tithwal,
Amritsar, Atari etc. May I know if
any steps have been taken to see to

it that they do not come so near as
Amritsar, Atari and Tithwal?

Shri Jawaharlal Nehru: I do not
know what steps can be taken except
to be ready for them and try to shoot
them down.
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Indian Settlers in Ceylon
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Will the Prime Minister be pleased
to state:

(a) whether it is a fact that during
his visit to Ceylon he had talks with
the Prime Minister of Ceylon on pro-
blem of Indian settlers rendered
Stateless by Ceylonese citizenship
laws; and

(b) if so, the result of the talk?

The Deputy Minister in the Minis-
try of External Affairs (Shri Dinesh
Singh): (a) Yes, Sir.

(b) The talk was brief and of a
general nature. Further discussions
at official level are envisaged.
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